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(d) No, Sir,
(e) Does not arise.
, House of Mr. A. O, Hume

2758. SHRIMATT USHA MALHO-

' TRA;
DR, LOKESH CHANDRA:
SHRIMATI KAILASHPATI:
SHRj P, N. SUKUL:

+ - SHRI ROSHAN LAIL:

Will the PRIME MINISTER be pleased

to state:

(a) whether it is a fact that the house
of the founder of the Indian National
Congress Mr. A, O. Hume is being con-
verted into a five-star hotel; and

(b) whether Government will consider
the desirability 1o acauire it to make it a
national monument during the centenary
year of the Congress?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL AND
TRAINING. ADMINISTRATIVE RE-
FORMS AND PUBLIC GRIEVANCES
ANMND PENSION AND IN THE DEPART.
MENT OF CULTURE (SHRI K. P.
SINGH DEO): (a) Yes, Sir.

"(b) The matter is under the considera-
tion of the Government of Himachal Pra-
desh -

LT D, C’s agreement with th: Hotel
Managements Abroad

2759. SHR1 BIR BHADRA VFRATAP
SINGH: Will the PRIME MINISTER be
pleased to state:

(a) whether the ITDC entered into cer-
tain agresments with the Hotel manage-
ments abroad for rendering consuliancy
services; and

(b} if so, the details thereof?

THYE MNISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI ASHOK GEHLOTY):
(a) and (b) Yes, Sir. The India Tourism,
Development Corporation has entered jnto
the following agreements with hotel pro-
jects abroad for providing feasibility
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studies, technical and project assistance at
design, planning and construction stages
and post-construction, management and
marketing services:—

(1) Messrs Lotus Hotels Ltd., Limas-
sol, Cyprus, :

(2) Hote] Projects at Mosul and
Dokan in Iraq.

(3) Jaya Hotel International ay Kath-
mandu, Nepal.

The above arrangement have been en-
terered into on a commerical basis.
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Youth Welfare Programmes jn Gujarat

2761. SHRI RAMSINGHBHAI PATA-
LIYABHAT RATHVAKOLI: Will the
PRIME MINISTER be pleased to state:

(a) whether Government propose to
start Youth Welfare Programmes in Guja-
rat particular to Tribal Areas in the consti-
tuencies of Baroda, Balsar, Vyara, Man-
davi, Chhota Udaipur, Surat;

(b) if so, the details thereof and how
and when it is likely to be implemented;

(¢) what amount is likely to be spent
and earmarked for the current financial
year as well for Seventh Plan outlay; and

(d) the details of benefits and employ-
ment derived by youths?

THE MINISTER OF STATF IN THE
DEPARTMENT OF YOUTH AFFAIRS
AND SPORTS (SHRI R. K. JAICHAN-
DRA SINGH): (a) and (b) Government
has already set up six Nehru Yuvak ken-
dras in the State of Gujarat to undertake
youth welfare programmes and to involve
young people in social service, Such ken-
dras are alreadyv functioning in Bhuj, Juna--
gadh, Surendranagar, Nadiad, Mehsana



